
35  Written Answers   FEBRUAR 22, 1979 Written Answers 136

“deep regret to the High Commission 
Of India over the incident on 9th leb- 
urary. It was further stated tnat the 
steps taken by the British Government 
would ensure that no such incident 
would occur again. The Ministry of 
External Affairs, which has been in 
touch with the British High Commis­
sion in Mew Delhi, has obtained assur­
ances that this type of gynaecological 
test will not be resorted to in New 
Delhi.

Talks held with Sri Lanka Prime 
Minister

494. SHRI T. S. NEGI: Will the Mi­
nister of E TERNAL AFFAIRS be 
pleased to state

(a) is it a fact that the Prime Min 
ister held official discussions with the 
Prime Minister of Sri Lanka on the 
3rd February, 1979 at Kandy on do­
mestic developments, and  economic 
front and

(b) if so, the conclusions reached 
therein

THE  MINISTER OF  STATE IN 
THE  MINISTR OF  E TERNAL 
AFFAIRS C SHRI  SAMARENDRA 
KUNDU): (a) and (b). During  the 
Prime Ministers  recent visit to Sri 
Lanka from February 3—6, he had a 
number of informal discussions with 
Prime Minister of Sri Lanka and other 
members of the Government. It was 
generally agreed that there was con- 
siderable scope for increasing coopera­
tion between the two countries in a 
number of fields and that the two 
Governments would take such action 
as may be necessary by them to acce* 
lerate such cooperation.

Indian Workers laid off la Iran

495. SHRI S. R. DAMANI: Will the 
Minister of E TERNAL AFFAIRS be 
pleased to state:

(a)  whether a number of Indians 
who were employed by contractors in 
Iran were laid off and

(b)  if so, the steps taken by the 
Government of India with regard to 
the payment of their dues and re­
patriation to homeland

•

THE MINISTER OF STATE IN THE 
MINISTR OF E TERNAL AFFAIRS 
(SHRI SAMARENDRA KUNDU): (a) 
and (b). A number of Indian workers 
in the employment of various Iranian 
companies  were laid  off. In some 
cases the companies could not clear 
the outstanding  amounts because o 
non-availability  of funds. Some ol 
these conipanies have prepared state­
ments  of  outstanding  amounts. 
Others are in the process ol preparing 
statements of the outstanding dues for 
payment at a later date. The owners 
of some companies have left Iran. In 
all cases where payments to our work­
ers have not been made, our Embassy 
will continue its efforts to seek satis­
factory settlement of dues.

Our Mission took various steos to 
help Indian nationals in returning to 
India. The Embassy made arrange­
ments with the Iranian Foreign Office 
and the Labour Ministry to get the 
Foreign Registration Bureau Saept open 
even on holidays to procure exist per­
mits for our workers. Extra flights 
were arranged through Air India. Ar­
rangement was made to enable a num­
ber ol workers to leave by road for 
Kabul and Kuwait. Such persons were 
given due assistance in obtaining visas 
and arranging onward fights by our 
respective Embassies. Wherever work­
ers were in indigent circumstances, 
they were repatriated at government 
cost.

Training of Cadets by Shipping 
Corporation of India

496.  SHRI MOHD. SHAFI QURESHI: 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state:

(a) the number of Cadets who hav 
completed the training in the Ship­
ping Corporation of India in 1978 ana

(b) how many of such cadets hav* 
left the Shipping Corporation ol 
India




